Annexure-5

Name of the corporate debtor: LUTHRA WATER SYSTEMS PRIVATE LIMITED Date of commencement of liquidation:20-12-2019;; List of stakeholders as on:17-09-2025

List of op 1 (Gove Dues)
SL. Details of Claimant Details of claim received Details of claim admitted Amount of | Amount |Amount of claim | Amount of claim | Remarks, if
No. contingent | ofany Tejected under verification any
Department Government Date of receipt _Amount _Amount of claim Nature of claim | Amount covered by |Whether lien | 9% share in claim ‘mutual
claimed admitted lien or attachment | / attachment total dues, that
pending disposal | removed? |amount of ‘may be
(Yes/No) claims set off
admitted
Central & Stat: Ofs demand A.Y. NA NA 100% | NA NA - -
1 GST Department Gz“l“’ A€ 128022020 669699400 6,696,994.00 |2017-18
vt
6696994.00 6,696,994.00 100% - -




